= 8. Written Answers

H -

THE MINISTER OF AGRICUL-
TURE (SHRI BUTA SINGH): (a)
Nuclear science is being used in agri-
cultural research for the following:—

(iy for developing new varieties
through mutation having characters
like high yield, betler quality, re-
sistance to stress conditions etc.:

(ii) for studying the efficiency of

__ fertiliser and water use by the
plants under different cropping sys-
tems; .-

(iii) for quick estimation of oil
content in oilseeq varieties;

(iv) for control of insect pest
through introduction of male sterili-
ty;

(v) for estimation of residual ef-
fect of pesticides;

(vi) for preservation of grains,

fruits and vegetables.

(b} Nine research Institutes and
seven Agricultural Universities in the
country are using radio-active isoto-
pes in agricultural research. The main
work is being done at Nuclear Re-
search Laboratory, Indian Agricul-
tural Research Institute, New Delhi
and Bhabha Atomic Research Centre,
Trombay, Bombay. -

Salt effervescence jn coastal Gujarat

*288. SHRIMATI USHA
MALHOTRA

SHRI SHANTI TYAGI:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are aware
that the coastal arcas of Gujarat are
facing a severe problem of salt effer-
vescence rendering hundreds of square
kilometres of fertile lands barren;
and

(b) if so, what are the causes of
this problem and what remedial mea-
sures are proposed to be taken in this
.regard? .

THE MINISTER OF AGRICUIL-~
TURE (SHRI BUTA SINGH): (a)
Yes, Sir.
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(b) A Statement is laid on the Table
of the Sabha.

Statement

Coastal belt salinjity problem is a
natural phenomenon connected with
the high tides and waves of the sea.
The problem is caused during the
tide inundating large areas of the
coastal land. Freguent inundation
with saline water render the land
progressivesy saline and in course
of time make it unfit for cultivation.
Beyond this natural limit, many cases
ot human interference viz. heavy
withdrawal of sweet ground water
etc. have contributed to the aggrava-
tion of the problem, The problem of
salinity in Gujarat State is prevalent
in Saurashtra and Kutch Regiors,
where according to an esiimate, about
five to eight kilometres of the land
from the shore line has become saline. .

However, available technology can
offer some level of protection to the
escalation of the phenomenon of coss-
1al land salinity. Government ul
Gujarat are implementing varicus
measures Ssuch as tidal regulators.
bandharas, check dams, recharge
tanks, recharge wells, nalia plus,
afforestation, etc. as per need. 'The
Khar Land Devclopment Board ot
Gujarat has been continuing protec-
tion measures for coastal land againsi
ingress of sea water by constructing
earthen bunds with necessary cross
drainage work as per the provisione
of Gujarat Khar Land Act, 1983.
Technical guidance is given to the
farmers to reclaim their lands through
leaching of salt, addition of gypsums
green manuring and recommending
various salt tolerant crops. )

Export of Kids as slaves

*293. SHRI J, P. GOYAL: Wiil the
Minister of WELFARE be pleased to
state: Lo -

(a) whether Government’s attenlion’
has been drawn to the news item Pub-
lished in the Times of India on the
6th February, 1986 under the caption
‘Alleged export of kids as slaves’;
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(b) whether any investigation has
been ordered into the alleged export
of children to West Germany from the
Kalahandi famine area in Orissa as
‘bonded labour’ under the cover of
fake guardianship, if so, what is the
outcome thereof; and

(c) what steps Government have
taken or are proposing o take to
check the racket?

THE MINISTER OF STATE OF
TiIE MINISTRY OF WELFARE (DR.
(SMT.) RAJENDRA KUMARI BAJ-
PAI): (a) Yes, Sir.

(b) and (¢) According to the infor-
mation received from the State Go-
vernment of Orissa, which had inquir-
ed into the matter ,some  children,
whose mothers had died after delivery
or whpo were abandoned by their un-
married mothers at the Christian Mis-
sion Hospital at Khariar, came under
care of the Mission Hospital. The Dis-
trict Court, under the provisions of
Guardians and Wards Act 1890, grant-
ed necessary clearances, and ihere-
after these children were sent to West
Germany for adoption by issueless
German families. The State Go-
vernment of Orissa have not come ac-
ross any evidence that children are
-used as Bonded Labourers. Still the
State Government have asked our
Embassy in Bonn to verify the con-
dition of children.
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Decline in mica production

@7295. SHRI S. W. DHABE:
SHRI ASHWANI KUMAR: .

- _;"
Will the Ministey of STEEL AND
MINES be pleased to state:

(a) whether it is m fact that the produc-
tion of Mica has gone down considerably
from about 10,000 tonnes in 1972 to
3.300 tonnes in 1984;

(b) if so, what are the reasons therefor;
and

(¢) what steps have been taken or are
proposed to be taken by Government to
increase the production of mica?

. THE MINISTER OF STEEL AND
IMINES (SHRI K. C. PANT): (a) Pro-
duction of crude mica declined from
14,173 tonnes in 1972 to 6.179 tonnes in
1984, and waste and scrap mica from
4916 tonmes in 1972 to 3324 tonnes in
1984.

(b) The reason for the decline in produc-
tion of crude mica are: decline in the num- -
ber of working mines; uneconomical work-
iugs; poor concentration of inica: falling
d=mand in export market; increase in min-
ing costs of production; influx of water
in mica miney through percolation; »snd
non-availability of suitable mining nmuachi-
nery On easy commercial terms,

(¢) Increase in production dependson
the demand for mica. The Central Gov-
ernment have set up a Working Group
to monitor and review the progress in
setting up of mica based industries. The
group is required to recommend the entire
range of policy resources that will be re-
quired to stimulate the establishment of
mica based industries. Thig wonld help
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